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| TEM NO. 52 COURT NO. 4 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s). 8227/2014
(Arising out of inpugned final judgnent and order dated 10/01/2014
in W  No. 1212/ 2012 passed by t he Hi gh Court of Judi cature
Al | ahabad, Lucknow Bench)
DR. SUSM TA BHATTACHARYA Petitioner(s)
VERSUS
CHANCELLOR, D. D. U. GORAKHPUR UNI'V. & ORS Respondent (s)
(with appln. (s) for exenption fromfiling OT.)
Date : 14/12/2015 This petition was called on for hearing today.
CORAM : HON&#39; BLE MR. JUSTI CE DI PAK M SRA
HON&#39; BLE MR. JUSTI CE PRAFULLA C. PANT
For Petitioner(s) Ms. Kami ni Jaiswal, AOR

For Respondent (s) M. Al ok Shukla, AOR
M. Kam endra M shra, ACR
M. Ravi nder Agarwal, AOR

UPON hearing the counsel the Court nmde the follow ng
ORDER
Let t he mat t er be listed on a non-niscell aneous day in the
second week of February 2016 for final disposal.
(@l shan Kumar Arora) (H S. Parasher)
Court Master Court Master

at



